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EXTRACT OF BOND

et Bond No. 6'3,}.5'2 “ILe |22

nd OF Account-
kL

name of Work: New construction at Lalwala Kotdwar road in km-05 to Murtza
Name of Contractor: M/s Rakesh Kumar, R/o- C-120, Ashi

PAN- AMLPK8551F

Special Conditions

Date: bAVI .3. Q“-l]

pur road via Shankarpur,
yana First Moradabad, Distt- Moradabad.

GST No- 09AMLPKS8551F|Zp
As per Model Bidding Document

Estimated Cost Rs.-  2,00,45,860.00 Detail of Security
Tendered Cost Rs, - 1,67,36,288.51 FDR. No.- 407000PU00115892 Date- 19.08.2021 Rs, 5,05,000.00
Date of‘ Start - RQ\4red Q‘\\] (AT Trul “’P‘a otk oL
Date of Completion o o) QoY i
Bid Security Rs, - 5,02,110.00 i :ﬂrq)
_ Frofur fevs- 2, oflof N
Defect Ligbility Period — 2 Years HaPr un TR
Stamp Duty- 100+200 E\)’?L ‘
BELOW: 16.51 % (21.57% Below from T.S.)
e Bachra e — gzl -
No OfBil ref Gross Amount of Details of Deductions Net Amount of Bill
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Percentage BoQ Reviced

CD-2, PWD, BUNOR, (HQ-NAJIBABAD)

ok New Construction at Lalwala Kotdwar road in km. 5 to Murtazapur road vis Shankarpur.
P X b

a2t No:

oo Name | WS RAKESH KUMAR

|

2787 E-Tender R.C.J21-22 Dated : 30.04.2021

i eg——

PRICE SCHEDULE
(This 20Q templa difiedireplaced by the bidder and the same should be uploaded after filling the releveat columns, als? the bidder is lia

tender. Bidders are allowed to enter the Sidder Name and Values only )

must not be mo

bie to be rejected for this
TEXT 2

NUMBER ~

TEXT#

NUMBER

ttem Description

Quantity Units

NUMBER #

TEXT #

¥ 2

-

Estimated Rate

TOTAL AMQUNT
Without Taxes

TOTAL AMOUNT
In Words

4 5

Construction ©f ambankment with approved material obtained from!
right of way with all lifts and leads, transporting to site, spreading,

grading o required slope and compacting to meet requirement of table
2003 hus excluding cast of GST

Construction of granular sub-base by providing well graded material,

16000.00{Cum

79.00

53

1264000.00

55

Only

spreading in uniform layers with motor grader on prepared surface,
mixing by mix in place method with rotavator at OMC, and compacting
with smooth wheel roller to achieve the desired density, complete as
per Technical Specification Clause 401.but excluding cost of GST

Providing, laying, spreading and compacting stone aggregates of specific

2500.00{Cum

2120.00

5300000.00

INR Fifty Three Lakh Only

sizes to water bound macadam specification including spreading in

uniform thickness, hand packing, rolling with smooth wheel roller 80-100
kN in stages tq proper grade and camber, applying and brooming, stone
screening/binding materials to fill-up the interstices of coarse aggregate,
watering and compacting ta the required density grading 2 as per
Technical Specification Clause 405 but excluding cost of GST

Providing, laying, spreading and compacting stone aggregates of specific

1460.00{Cum

2810.00

4102600.00

INR Forty One Lakh Two Thousand Six
Hundred " Only

(84}

sizes to water bound macadam specification including spreading in
uniform thickness, hand packing, rolling with smooth wheel roller 80-100
kN in stages to proper grade and camber, applying and brooming, stone
screening to fill-up the interstices of coarse aggregate, watering and

compacting to the required density Grading 2 as per Technical
specification Clause 405. but excluding cost of GST

1406.00|Cum

2710.00

Providing and applying primer coat with bitumen emulsion (S5-2) grade
on prepared surface of granular base including cleaning of road surface

and spraying primer at the rate of 3.70 kg/sqm using mechanical means
as per Technical Specification Clause 502 but excluding cost of GST

18750.00{Sgm

Providing and applying tack coat with bitumen (VG-10) using bitumen
distributor at the rate of 0.35 kg per sqm on the prepared granular
surfaces treated with primer & cleaned with Hvdraulic broom as per
Technical Specification Clause 503. but excluding cost of GST

18750.00{Sam

24.00

Contractor

AE.

12.00

r
[T

-—225000.00

e e ——

__3810260.00

INR Thirty Eight Lakh Ten Thousand
Two Hundred & Sixty Only

450000,00

-

INR Four Lakh Fity Thousand _Only

INR Two Lakh Twenty Five Thousand
Only

S.E.

INR Twelve Lakh Sixty Four Thousand




and rolling of c_ums.n..uann premix carpet of 20 mm
al means composed of 13.2 mm ta 5.6 mm aggregates

Bitumen bitumen ta required line, grade and level to
serve as wearing course on a previously prepared base, including mixing
\n 3 suitable plant, laying and rolling with a three wheel 80-100 kN static

roller capacity, finished to required level and grades 10 pe followed by
f seal coat as per Technica! Specification Clause S08. but excluding cost of
! JNR Twenty Four Lakh Thirty Seven

providing, laying
thickness by manu
using VG-10 Grade

Jﬂll\ v
. \

x&.:. GST
y 18750.00}Sgm = -
8 Providing and laying seal coat by manual means with VG-10 Grade ._oo.ocIf’ \Eﬁnocmm:a Five Hundred Ogly
Bitumen sealing the voids in @ bituminous surface laid to the specified . =
levels, grade and cross fall using Type C 3as per Technical specification 2 i Y
ine cost nf GST 18750.00{Sgm o _7.__» Nine _.mmhz Thirty Seven Thousand
9 Earth work in excavation in ordinary sail in foundation trenches etc. 00 937500.00 Giys Hunds oy

including lifts upto 1.50 M and lead upto 30 M and including filling,
ated earth into trenches or into space

watering and ramming of excav
between sides of foundation trenches and removal and disposal of '
surplus earth as directed by as per direction of Engineer-incharge but ; INR Thirty Two Thousand Four Hundred
eluding cact of GST = M.NOOO Cum
120.00 32400.00 Only

10 Cement concrete with 4 cm gauge approved stone aggregate, coarse

sand and cement in proportion 8-4:1 in foundation, mechanically mixed
and vibrated including supply of all material, labour and T&P etc. . :
required for proper completion of work but excluding cost of GST ’ 54.00[Cum 5300.00 HWQJ\M\QQ _umnu_a_” Eghy Stx Thousand Two
- : 286200.00]|Hundr nly
...y \l\l\\\‘\ll |

11 First class brick work in 1:3 cement and C sand of mortar in foundation
& plinth including supply of all materials, labour and T & P etc regiored
INR Seven LakR Sixty Seven Thousand
Two Hundred & Fifty Only

O
4 for proper completion of the work 3s péer direction of Engineer-incharge
bz excludine cost of GST ._mmOO Cum A@mOOO el ﬂmﬂNGQ.OO
12 Struck pointing with cerment mortar consisting of 1 part cement and 2 1
* |part of fine sand of 1.25 finess modulus on brick work including supply of | .
21l materials, labour and T&P etc. required for proper completion of work ¢ JINR Fifty Two Thousand Three Hundred
= e 338.00{Sam 155.00 - 52390.00|& Ninety Only
13 12 mm thick plaster with 1 part of cement and 3 part ofcoarse sand over
i i i i d T&P ired
brick nio} .:n_:n_a.n supply of all a..mnm:umm. labour an! A &P etc. require INR One Thousand Two Hundred &
for proper completion of work but excluding cost of GS 7 00lsqm 180.00 . 1260.00|Sixty Only el
14 Supply and fixing of Hume Pipes NP-3 900 mm dia including supply of all INR Two Lakh Seventy Six Thousand
materials, ._uvo..: w_.wn 18P etc. required for proper completion of work 60.00|RM |||||\m|mb\o.B 276000.00|Only
15 supply and fixing of Hume Pipes NP-3 350 mm dia including supply of all INR One Lakh Three Thousand Five
materials, ._ucocn and T&P etc. required for proper completion of work 45.00|RM F\E - AauWoo.oo __._..c:aqma Only
T byt exclu Eblnnhbhmmr\\\n r\\\_i 20045850.00|INR Two Crore Forty Five Thousand
otal in Figures Eight Hundred & Sixty Only
.‘-‘“I-‘l J _
2 16726288.5100 |INR One Crore Sixty Seven Lakh Thirty
16.5100 Six Thousand Two Hundrsd & Eighty
gl = R oy

-y S Thousand Two Hundred 2 Eighty Eight

takh T X
IFitty One Gnly

and Paise

ﬂcoﬁa Rate in Figures
ixty Seven

INR One Crore

Quoted Rate in Words




41

Y

Item No.4 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid VC Option)

Original Application No.451/2022

Anand Kumar Dhyani ....Applicant

Versus

Public Works Department Respondent

Date of hearing: 03.04.2023
CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Applicant in person (through V.C.).

Respondent: Mr. Rahul Verma Additional Advocate General, State of
Uttrakhand (through V.C.).
Mr. Arvind Kumar and Mr. Ankit Kumar Vats for UPPCB

ORDER

1. The grievance in the present application filed by Mr. A K. Dhyani is
that road was constructed by PWD Najibabad from Shankarpur Farm to
Dhakiya main road adjacent to his fields. The contractor uprooted 11 more
than 10 years old sagwan/Sagon trees and dugout soil from his fields for
filling land of the road leaving big pit there. No trees have been planted in
lieu of the uprooted sagwan/sagon trees and no compensation has been

paid to him for lifting soil from his fields.

D This Tribunal constituted a Joint Committee vide order dated
05.07.2022 as modified vide order dated 01.08.2022 and directed the same

to submit factual and action taken report.
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3. In compliance of the above said orders, joint inspection report dated

27.01.2023 has been submitted vide email dated 27.01.2023. The relevant

part of the report is reproduced as under:

“Joint inspection report in compliance of direction issued by Hon’ble NGT vide
order dated 01.08.2022 & 21.10.2022 in the matter of Anand Kumar Dhyani

Vs. Public works Department in O.A. No. 451/2022.

X X X X
3 Observation-

In compliance to the direction, joint inspection was carried out by the
Joint committee on 24.01.2023. Detailed report is follows-

1. During Inspection it was found that earlier kacchi road located at
village Murtzabad, Teshil Nagina, District Bijnor has been
constructed into paved road by Public Works Department and during
digging of soil by mechanical equipment 11 nos, trees of teak
(Sagwan) lying inside the road at gata no. 1/ 11mi village Murtzabad
were uprooted by the contractor, which were found on the Spot.
Copy of the report of Revenue Inspector, Nagina (Bijnor) is annexed
as Annexure- 4.

2. During Inspection, it was informed that Shri Anand Kumar
Dhyani, Shiviok -Il, Chandrabani Road, Shimla Bypass, Dehradun
had made a complaint to telephonically to the Range officer, Kaudia
range, Bijnor Forest Division, Najibabad that PWD, Najibabad is
constructing a road from Shankarpur Farm to Kotdwar-Nagina road
and Anup kumar, contractor's, Supervisor has uprooted 11 teak/
Sagwan trees from his private agriculture land.

3. In reference to complaint made by Shri A.K. Dhyani, earlier
investigation was done by Shri Pradeep Kumar, Forester, Kaudia
Range and it was found that the road from Shankarpur farm to main
road of village Dhakiya is being constructed by PWD, Najibabad and
11 teak (Sagwan) trees has been uprooted by Shri Anup Kumar,
contractor's, Supervisor and two other unknown person. Further, no
permission was taken from Forest Department for felling of the trees.

4.0On above the matter, Range Forest Crime Case no.
13/ Kaudia/2021-22 dated 25.10.2021 was registered by concerned
department against the Anup kumar and two another unknown
person under section 4/10 of Utter Pradesh Tree Protection Act,
1976. Copy is annexed as Annexure-5.

5. Further, During investigation made by Forester Kaudia, the
Statement of accused Shri Anup Kumar 5/0 Shri Bhup Singh R/o of
Khabariaghat, Post & Thana Bhagatpur, District- Moradabad was
recorded. Further, he confessed his guilt and seek departmental
decision and in continuation of that a fine of rupees 55,000/ _ (Fifty
Five Thousands) was imposed on the accused and the case was
compounded. Copy is annexed as Annexure- 6.



IW A

0. A. No. 451/2022 43 Anand Kumar Dhyani Vs. PWD

i 9

6. Conclusion- /
During inspection it was observed that the contractor had uprooted
Il teak trees without obtaining necessary permission from the

Forest Department and appropriate action has been taken by the
concerned department,”

4. In view of the averments made in the application and observations in
the report of the joint committee, we consider it appropriate to have the
response of Engineer in Chief, PWD, Uttar Pradesh, Shri Anup Kumar S/o
Shri Bhup Singh R/o of Khabariaghat, Post and Thana Bhagatpur, District-
Moradabad and the concerned contractor whose particulars are to be
furnished by the concerned Executive Engineer, PWD, Bijnor who stand

impleaded as respondents no. 2 to 4.

5. The Registry is directed to prepare memo of parties and attach the

same with the application and to issue notices to respondents no. 2 to 4.

6. Notices be served on Shri Anup Kumar S/o Shri Bhup Singh R/o of
Khabariaghat, Post and Thana Bhagatpur, District-Moradabad and the
concerned contractor through concerned Executive Engineer, PWD, Bijnor.
For this purpose notices issued to them be sent to the Executive Engineer,
PWD, Bijnor by email for effecting service on them and sending his report in

this regard.

W In the course of hearing the applicant has submitted that he has
filed a claim for payment of compensation of Rs. 11,80,000/- before the
DFO, Bijnor Forest Division, Najibabad. The Division Forest Officer, Bijnor
Forest Division, Najibabad is directed to make an assessment of the market
value of the 11 trees illegally cut on the basis of the rates adopted by the
Forest Department and submit his report within one month by email at

Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Supported PDF and not in the form of Image PDF.

8. The applicant has also claimed that soil was illegally dug out from

his field for filling of land for construction of the road. The District Mining
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Officer, Bijnor is directed to make an assessment of the value of the soil
mined from the land of the applicant as per the prevalent market rates and

submit his report within one month by email at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Supported PDF and not in

the form of Image PDF.
9. List for further consideration on 29.05.2023.

10. A copy of this order be forwarded to Engineer in Chief, PWD,
Lucknow and Executive Engineer, PWD, Bijnor by email for requisite

compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

April 03, 2023
N



